
Directorate Gcneral of l'oreign 'l'rade
Udyog Ilhawan
t'l]..u section

'l'hcMcctingNo.0tt/AM-lgdatcd l9.0l.2018forthelicensingycar2017-lStoconsidcrthccascs
r-urclcr l)uty lixcmption Schcmcs (Chaptcr-4) in Conlcrcncc l{oorn No.ll of DGIII' undcr thc
('hairmansltip ol'Shri K.(1. ItoLrt. Addl. lXllt.l'. 'l'hc lollowing olllccrs \\crc'prcsclrt:-

S.\o. \antc ol'lltc rcltrcscntativcs aurj thcir clcsignatiort l)cpartnlcnt
n IrPCl. ' 

Siri J I). (liri. Vicc l)rcsicicnt 
i n.t.AdC:l. t)r. I{arn Asrcy l-al. Sr. (icttct'al Managcr

-1. Shli \ancl l,al. ('ppsLrltupt i I)lPI']

i. Shri S.K.Mohapalra. t)tXi i IXllIl'
.5. Shli Virrod Kutrar Kashvap. Ii'l tX) I I)Gl:'l'

Ar rhc oLrtsct tlrc Minutcs o1'\('-V Mcctirrr:\o.07/AM-19 datcci 05.07.2018 was takctt up

itr mccting actually hclci on 12.07.20 1tt. As thcrc was no amcndmcnt to thc samc, thc above rclcrrcd

rrinulcs lvcrc adoptcci lbr implcrrcrrlalion by thc Committec without any amcndmcnt. 'l'hc agcnda lor
rncering \o. No. 08/nM-19 datcd 19.07.2018 was taken up for discussion in mccting and thc dccision

takcn in rcspcct ol-cach casc is cnutncratcd bclow:

vrlru'r'lNc NtiMIluR : tt/ti4-ALC312018 MIiI'l'l'ING DA'l'll : l9'07.2018

Casc No.:31/tt/tl4-ALC3/2018 l)arty Namc:(lO'l"t'ON WORl.l) Mcct No/l)ate:8/84- Approved
Al′C3/2018

19.072018

1ン ic No/1)atc:0710108500

10.07.2015

Dccision : Copmitlcc considcrcd thc casc as pcr agenda alongwith othcr relcvant papcrs and

clccidcd to ralify thc norms lbr thc abovc advancc authorization as applicd lbr as pcr CAI). GSM

should nratch in irnport and cxpotl.
[{A conccrnccl rray lakc ncccssary action subjcct to compliancc of otllcr usual conditions.

|

lbr discussioll

HQI'ilC

l  :01/84/050/00148//ヽ 4ヽ19/

RI′ Al゛ ilc

:07/24/040/00121/AM16/

Casc No.:3/23/84‐ AIフC3/2016  Pally Namc:HIMATSINGKA  Mcct No/Datc:8/84-
SI:II)1:1´ TD              Al´ C3/2018

19.072018

Status:
[)efcrrcd

l´ icヽ o/1)atc:0710108689   1)cncr l)atc:

04092015               16082018

Status:

1)cfcrrcd

HQ rilc

:O1/84/050/00448//ヽ 4ヽ17/

Decision : Contrnittcc considcrcd thc casc as pcr agcnda alongwith and notcd that finn was askcd to

calcgorisc his cxporl prorluct on thc various input used c.g. if a Wovcn l:abric contain lrilaturc.

, (lottip. l.incn Viscosc. Lurcx c1c. as thc casc may bc and cxport product catcgory may bc mcntioncd

as Wovcn l:abric conraining Silk. Cotton, Silk (Filature). Cotton Yarn, l.inen Yarn, Viscosc Yarn

(PI;Y/PSIr), Lurcx ctc. and on that basis Norms Committcc would allow the wastagc on thc contcnl

olcach inpgt in thc l.i,xporr l)rocluct.'l'hc inputs uscd/rcqucstcd may also bc mcntioncd against cach

cxport procluct as pcr rcprcscntation submittcd in 19.07.2017 thc applicant has statcd that thcy madc

an cxit lrorn IlOt,, SlrZ catcgory in \ovcmbcr,20l5, though thcir AA No.0710108689 was applicd

ip.lgly ancl takcn in Scptcmhrcr.2015 as rncntioned by the applicant, this may also bc ncccl tcl

bcclaiitlcd by thc applicant. \o rcsponsc rcccivcd I'rom the llrm. Committce dccidcd to allow
personal hcaringtothcl'irrn.'llrccascstandsdcl'crrcdfbrrc-[istingon 16.08.2018.

Iヽ 1′ A Irilc

t07/24/040/00146//ヽ N416/

Casc No.:6/25/84-ALC3/2016  Partv Nainc:BHARA′ 1｀ SHン KS  Mcct No/1)ate:8/84-
AI′C3/2018

1907.2018

レ ||)レ
′′′″″′



Decision : committcc considcrcd thc case as pcr agenda arongwilh othcrthat firm was allowed personal hcaring with rcqucst to bring thc cAI) anclcxamination o.the casc. Irirm vide elnair has rcqucsted lbr poslponcmcntdccided to allow Iast opportunity to firm arowi,g thc pc.sonar hcaringstands dclcrred for re-listing on lO.O8.ZOtS

HQ Filc

:O1/84/050/Oo474/AM17/
RI′A「 ilc
:07/24/040/Oo417/Aヽ 416/

I′ ic.No/1)atc:o7101o9602

30.o32016
Dcfcr

I)atc:

16082018

rclcvant papcrs and notcd
samplc cxport product lor
tll' tlrc hcaring. Cornrnittcc
lbr 18.08.2008. 't'hc casc

Approvcd

papcrs and

(:AD(〕 sM

Slatus:
I)cl'crrcd

Case No.: l4l4/84-ALC3/2017 parry Name:ITASI IION Mect No/l)atc:g/g4_ Status:ACCITSSORIITS ALC3/20 t8 Dcferrcd
19.07.2018

I IQ lrilc RLA lrilc t.ic.No/Datc:05 10398597 I)ctbr I)arc::01/84/050/0004t/AMt8/ :ostztioiotooos2/AMt7/ iq.os.zote 02.08.20 ruDccision : committec-considcred the casc ur,o.. ug"rau u,on*i",rn othcr rcrcvant papcrs and hcardShri A'K' Jain' General Manager commerclal'app#co u"rn.3 tn" Norms commiitcc Ibr pcrsonarhcaring ' committee askcd tnI."pr"."riuiir. to'uring iir" .r",,pr" of thc I)r"rvcl C-.ovcr and sham Iorworking our rhe wastage. 'r'hc case itands J.r.rr.a r", ,?-ii.rr*',in or.or.ro, ti.

Case No.:4/2s/84-Ar,c3/2016 party Name:BIIARA,.sr.KS Mcct No/Datc:8/g4_ Sratus:/\t,C3l20lg 1)efe rrcd
19.07.2018

IIQ l-'ile RLA Filc:ot/84/050/00472/AMt7/ :otrzq/oiorool5t/AMt7/ 11..#."i;]?",r7r0roeer, lr:fJlrffi,Dccision : committee considercd the case as pcr agclda arongwith othcr rcrcvant papcrs ancr norccjthat firm was allowed personal hcaring with rcquest to bring rnJcno ancrsarnplc cxport producl rbrexamination of the casc' Irirm vide 
"iruii 

tu., rcqucsted foi postponcmcnt o|thc hcaring. committccdccidcd to allow last opportunity ro firm ailowing tlr. p"r';oni h"urirg fbr r6.0g.20bg. .r.hc 
cascstands dcfcrred for re_listing on I O.OS.ZO t S 

-

Casc No':32l8/84-ALC3/2018 Pany Name:Co'l'l'oN woRLI) Mccr No/t)arc:g/ti4_
At.c.3/2018

IIQ [rile nr A r):,^ 
19'07'2018

:01/84t050/0014s/AMte/ x;lr],,llio,rot22/AMt7t i.lj.#."/;]?.,07r0ir005e
Decision : Committee considered thc case as per agcnda alon,qwith othcr relcvant
ffilti?,#li?j|:":ilT:JilJ:; uuou"-uo'u'cc auti'o.i,a,ion u, appricrJ ror as p*
ItA concerncd may take nccessary action subjcct to compliancc ol-othcr usual conditions.

Casc No.:9/19/84-AIノ C3/2016   Palty NamciI'ASHIoN

ACcltssoRIES
Mcct NO/1)atc:8/84-

AI´C3/2018
19.07.2018

HQ Irile

:01/84/050/Oo320//ヽ M17/

I)ecision : Committcc consiclcrcd thc casc as
.Shri A.K. Jain, Gcneral Managcr Curr.r.iuf
hcaring . Committec askcd rh;."p;;;;;r;;;r"

:::ど路を
α0510399651 
厳格辮:

pcr agcnda a10ng、vith othcr l・ clcvant papcrs and hcard
appcarcd bcliDrc thc Norins(30111lllittcc fbr pcrsOnal

to bring thc sanlplc Ofthc c、
p01■ product ibr wOrki118

RIン AI↑ ilc

:05/23/040/Oo262/AM17/

い



()しlt thc、vasta8c l hc casc stands dcfchrrcd for rc― listing on 02.08.2018

Casc No.:29/8/84-AL(〕 3/2018  Party Namc10RIF〕 NT CRAI'′「   Mcct No/1)atc:8/84-

1ッ Iヽ1lTI〕 D               Al´ C3/2018
19.072018

HQ IlilC

:01/84/050/00146/ノ ｀
～
119/

l)ccision : Contntitlcc considcrcd thc case as pcr agcnda alongwith other relevant papers and hcard

Shri A.K. Jain. (lcncral Managcr Clornmercial appcarcd bclorc thc Norms Committcc I'or pcrsonal

hcaring. Corrmittcc askcd 1hc rcprcscntativc to bring thc samplc of-thc cxpotl product flor working
out thc wastagc. 'l'hc casc stands dclcrrcd lor rc-listing on 02.08.201U.

RIッ Al'ilc

:05/24/040/00269/ノ M`17/

RIン Al'ilc

:05/23/040/00518/AM17/

Status:
Deferred

1ン iC●NO/1)atc:0510399710   Dcfcr I)atc:

15.0920i6               02.08.2018

(〕asc No.:2/25/84-Al′ C3/2016  Pally Nanlc:「 ASH10N
ACCI〕 SSORIItS

Mcct No/1)atci8/84-

AI′C3/2018

19.07.2018

Status:
I)cfcrrcd

papcrs and

CAD.CSM

Approvcd

papcrs alld

HQl'ilC

:01/84/050/00470//ヽ 4ヽ17/

I)ccision : C'ornnrittcc considcrcd thc casc as pcr agenda alongwith other rclcvant papcrs and heard

Shri A.K..lairr, (lcncral Managcr Comrncrcial appcared bclorc thc Norms Committcc for pcrsonal

hcaring. Cornrnittcc askcd thc rcprcscntativc to bring thc samplc ol'thc expo( product for working

out thc wastagc. '['hc casc stands delcrred for rc-listing on 02.08.201tt.

(:ascヽ o.:3/8/84-Al′ (」3/2018    Paltyヽ anlc:SIIAl H

PV′ I｀ I′TD
ltXP()R′ 1｀ S Mcct No/1)atc:8/84- Approved

1フ ic.No/1)atc:0510401491   Defcr l)atc:

03022017               02.082018

RI′ A Irilc

:07/24/040/00029//ヽ M18/

RI´ A Irilc

:07/24/040/00112/AM18/

Itlン ノ` lrilc

:07/24/040/00180/AM18/

AIンC3/2018

19.072018

1ン ic No/Datc:0710111493

27.04.2017
HQ「 ilC

10 :01/84/050/00120//ヽ M19/

(〕asc No.:35/8/84-AIン (33/2018

HQ IrilC

ll :01/84/050/00152//ヽ M19/

12 HQ「
ilc

:01/84/050/00150/AM19/

l)ecisi<ln : Comnritlcc considcrcd thc casc as per agcnda alongwith othcr relevant papers and

deciclcd to ratify thc rronrs lbr thc abovc advancc authorization as applicd lor as pcr CAD. GSM

shoulcl match in irnport ancl cxpotl.
IIA conccrnccl tnay takc rrcccssary action subjcct to compliancc olothcr usual conditions.

Parly Namc:CO'l"l'ON WORt.D Mcct No/Date :8/84- Approvcd

I)ccisi<ln : Cornrnittcc considcrcd thc casc as pcr agcnda alongwith othcr rclevant

clccidcd to ratify thc norms ['or thc above advance authorization as applied for as pcr

should match in irnport and cxporl.
I{A conccrncd may takc ncccssary action subject to compliance of other usual conditions.

(lasc No.:33/tt/84-A t,(13/20 1 8 l)arty r.\ame:CO1"I'ON WORLD Meet lr-o/Date:8i84-
AI′(]3/2018

19.072018

1ン iC●NO/1)atc:0710112203

27.092017

I)ccision : Cornmittcc considcrcd thc casc as pcr agcnda alongwith ot

AI′C3/2018
19.07.2018

1ッ ic.No/1)atc:0710111903

21 072017

シ レ̈



dccided to ratify the norms lor the above advancc authorization as applied lor as per cAI). (jsMshould match in imporl and cxporl.
ItA concerned may take neccssary action subjcct to compliancc olothcr usual conditions.

Casc No.:19/26/84-AI,C3/2017

鶏3だ露::wSAttTY 造:棚胃
ty鉾

19.072018

Slalus:
I)cl'crrcd

B19脚 :50/00側 AM w 
｀ス Ⅲ C   ttN酬 珈 αン Ю晰 %Dcb既 に
:34/24/040/00264//ヽ M18/       28.122017               16.08.2018

獅 出 :f∫麗 常 l∬蹴 穏 槻 総 L篤部 寧 :鳳:w油
酬КHdⅣ m叩 団 dmd

/ヽ ccOrdin31y,(〕 01η rnittcc dccidcd tOdcFcrthc casc and a、 vait thcir cOnlmcnts.´
I｀hc casc stands dcfc・ rrcd fOr rc_listin8 0n 1 6.08.2018

Casc No.:4/24/84-AI′ C3/2017  Party Namc:MANJUsRI]E DAS Mcct NO/1)atc:8/84-     status:

AI´C3/2018            DcFolTcd
1907.2018

HQ Filc                 RI′ A「 ilc                Iン iC,No/1)atc:o210208098  Dcibr Datc:
14 :01/84/050/Oo301/AM18/       :o2/24/040/00155/ノ ｀ヽ418/       o4.01 2018               16.082018

需Ⅵξぶ躙鷲Ⅷ:庁H:1棚it霧思wtty器淑
山dhHdcvant palDc∬釦dmd
toratc lcttcr datcd 14.06.2018 and

rcmindcr datcd ll.o7.2018. COnlmittcc dccidcd tO scnd a nnal rcnlindcr and dcfcr thc casc.´

I｀hc cascstands dcfcrrcd fbr rc― listing on 1 6.08.2018.

Catt N∝ ν24慇牛ALC32佃 7 Pal'NamcRESPoNttvE 

陶 )選出

acシ84/Alン Cン2佃 8 AppЮ vcdINDUS・ I｀RHCS IンTD
HQ lllC              RI´ A「 ilc

Iッ ic NO/1)atc:o310818308
:01/84/050/Oo298//ヽ M18/     :o3/95/040/00836//ヽ M18/      o8012018

1:部町醤現『盤L器鵠庁鷺喩縦群t離樵 :∬潔:鮮品lツ∬∬域襴:″
dねH鴨側引` m

ミ:.E狸"■em Namc 甜:出 よヾ hlp°rt hcm Namc Qualltiり
/ヽ‖owcd Onc
Unit of Export

PrOducti酬
∫I脚器んvc l∞

∞∞∞l Ⅳc uЫN   
…
幅

PVC PI′ AS FI(「 1/1う It
´
I｀ITANItJM I)lo× H)11

STAI〕 H′ 1/1:R

131.0ヽVIヽ (〕/「oAMIN(〕
AGI〕NT

RIう Iッ I:ASI]PAPIう R(155_2′ |()
GMS/sQ M)

YARN(1)()I´ YItS H:It/
CO´ I‐ I｀ ()、 VIs(los11)

(106K(〕 /K(〕 )

RA conccrncd may take ncccssary action subjcct to compliancc ofothcr usual conclirions.

２

　

■

ヽ
，
　

４

　

５

　

　

６

　

　

７

02326(〕 ms

O.032(〕ms

O.0088(〕 ms

0014(〕 lms

004385
(〕ms/sQM

As applicd

♭ レ



(lasc No.:39/24/84-Alフ C3/2017 Palty Namc:GOKUIン
POl′ Yヽ41tRS PVT I′ TD

HQ「 ilC RI′ Al'ilc

:01/84/050/00336/ノ Nヽ/418/       :05/23/040/00417/ノ Mヽ18/

1)ccision : Collllnittcc considcrcd thc casc as per agcnda

lil・nl 、vas rcqucstcd to %r、 vard thc illformation as pcr

(〕 o111lllittcc dccidcd to scnd a rclllindcr and dcfcr thc casc.

16.08.2018.

(〕 asc No.:46/24/84-AI′ (〕3/2017 Party Nainc:V.K.A.
POI′YMI〕 RS PRIVA'1｀ It

Iン IM11｀ 1'I)

RI′ A Irilc

:32/24/040/00045/ノ Mヽ18/

24012018

along、vith othcr l

this I)ircctorate
′
Fhc casc stands

Mcct Tヾ o/1)atc:8/84-

Al′C3/2018
19.072018

1ン ic No/1)atc:0510405435

Status:

Defcl・ rcd

Dctr Datc:

16082018

relevant papcrs and notcd
letter datcd 1 1.07.2018.
dcfcrrcd for re-listing on

HQ「 ilC
i01/84/050/00343/ノ ヽヽ 418/

Dccision : Committcc considcrcd thc
dccidcd 10 ratify thc norrns lor thc abovc

Sl. Irxport ltcm \amc Quantity
\o. ( In Kg)

18 HQ IlilC

:01/84/050/00362/ノ ｀`418/

Mcct No/1)atc:8/84‐

AIンC3/2018

19.07.2018

1′ic.No/1)atci321 0078380

29.O12018

Approved

Quantly
a‖owcd

(in K8)

95%      27819.00

casc as pcr agcnda alongwith othcr relevant papirs and

advancc authorization as undcr :

Sl.

No.

Import Item Namc.

Alphacypcrmethri n'l'ech

2   Pipcrony1 13utoxidc t」 ltiヽ a

3  Colouringヽ lastcrbatc11

4  1ッ I′ DPI〕

5   111)PIt(〕 1・anLllCS

I{A corrccrncd rnay takc ncccssary action subjcct to compliancc ol'othcr usual conditions.

I Mosquito \cts 3500000.000 I

Casc No.:10/25/84-AI′ (33/2017 Pany Nalnc:RI〕 AIン KNI′ I｀

「 ASH K)N

10803.00

35031.00

196793.00

3580053.00

Dccision : C'ommittcc considcrcd thc casc as pcr agenda alongwith othcr relevant papcrs

to dclcr thc casc. 'l'hc casc stands dcl'crrcd for re-listing on 16.08.201tt.

Caso No.:8/25/84-AIノ (〕3/2017

HQ「 ilC

19 :01/84/050/00360/ノ｀` 418/

l)ccisi<ln : Cornmittcc considcrcd tltc case as pcr agenda alongwith othcr rclcvant papers and notcd

that llr.r vidc crnail has intirnatcd that sample cxport product has bccn lorwarded vide couricr.
Accordingly, Comrrittcc clccide<J 1o await thc samc lor working out thc waslagc. 'l'he casc stands

clclbrrcd lbr rc-listing on 16.08.201tt.

RI´ AI'ilc

i32/24/040/00046//ヽ M18/

Party Namc:BASANT INDIA
INC

RIンΛ Irilc

:05/23/040/00436//ヽ M18/
Iン ic No/1)atc:0510405542   Dcfcr l)atc:

06022018 16082018

Mcct No/1)atc:8/84-

AlンC3/2018

19.072018

1ン ic.No/1)atci321 0078387

02022018

Mcct No/1)atc18/84-

AlンC3/2018

19072018

Status:

Dcfcrrcd

I)cfc・rI)atc:

16.08.2018

and dccldcd

Status:
l)cfcrred

レ |レ



(lasc \o.:2[i/2sl8r-Ar'c3/2017 l)anv \anrc:orrr]Rr\ GLoti.\r. \rccr \o I)arc:ri.rJ r-
I'RIV/\ I lr l.lMI I'llt) ,,\t.( -i l() IIJ

I 9.07.101 IJ

(lasc NO.:12/26/84-AIッ C3/2017 Panyヽ a nlc:A13HIKRIII IIヽ 11)1:ヽ 、lcct、 (ぅ ,I)そltc:8,8.l
PVT I′ II). ,ヽ

1´ (｀ 3.2()18

19072018

Sta 1u s:
l)cferred

I IQ I'-ilc Rl.A Irilc l.ic.No/t)atc:0510405620 t)cfcr l)atc:20 :01/841050/00380/AM r 8/ :05/24r040/00565/AM r 8/ 12.02.2018 
1 6.08.20 r 8

Decision : committee considercd thc casc as pcr agcnda alongwirh othcr rclcvant papcrs has bccnasked to furnish thc cAD, skctch, mcasurcment chart ol'thc cxporl product arrcj same is not rcccivccltill datc' Accordingly, committcc dccided to scnd a final ,",rin,i.," anci dcf'cr tlrc casc. 
.l.hc 

casc standsdclcrrcd lor re-listing on 16.0{t.201g.

Approved

HQ「 ilc

21 :01/84/050/00396/AM18/

HQ「 ilc

RI′ A Irilc
I′ ic.No/1)atc:o210208240

:02/24/040/Oo189//ヽ ル118/       26.02.2018

Ⅷ ∬鸞‖鮒ザ
ｄ

　

ｃ

ａ

　

ｔ‐

‐
・ｃ

ｂ

Cttc N∝ 鵬 酢 A LC3/2018 htt Nttα AMttT EXЮ M、 M■
ら属:aC'田

“

Ⅳ∞ 螂 町 mPVT I′ 1｀I)             190

I)ccision : committce considcrcd thc casc u: p"f agcnda arongwith othcr. rclcvant papcrs and notccjllrnr was asked to furnish thc cAI) and skctch J*po.t it.,r-,- uia. this l)ircctorate lcttcr datccil3'06'2018 and remindcr darcd 13.07.2018. S.incc, no'..rpurr" was rcccivccr, corr,ittcc dccidccj torcjcct thc case with dircction to pay thc appricabre duty with inlcrcsl 1br rior)c.I{A conccrncd to take furlhcr n"..rrury u.iio, .ruj"ct to compliancc olothcr usual conditions.

:01/84/050/00o32/AM19/ :02/24/040/Oo199/Aヽ 418/

Casc No.:27/6/84-AI′ C3/2018  Party Namc:GINZA
INDUS′ I｀ RIItS Iン TD

Casc No.:2613/84-Al,C3/2018 parry Namc:(it.OIlAL MODI)
NNI) NCCIiSSORIIiS PV'I"
I,'ID.

llQ Irile RLA l.ilc l.ic.No/Datc:-5 2t0042573 Def.er Darc::01/84/050/00107/AM19/ :52/24/040/00086/AM r 8/ il-.0:.zot8 
1 6.08.20 r 8Decision : committee considered the case as. pel agenda alongwith other rclcvant papers has bccnasked to furnish certain information ro. 

"*u*inution 
ol' ,t 

" "u.? 
and samc is not rcccivcd till datc.

ir:;::ifiJl' 
committee decided to senrl a reminder to firm. 'r'r-," .ar" srancts ctct-crrcd tor rc-lisring on

RI´ A Irilc

RI′ A IIilc

:05/23/040/Oo517//ヽ M18/

I′ ic.NO/1)atc:o210208287

19.03.2018

Mcct No/1)atc:8/84-

AIッC3/2018
1907.2018

Mcct No/1)atc:8/84-

AI′C3/2018
1907.2018

1′ic.No/1)atc:o510406020

28.03.2018

Status:
I)cf'e rred

Rcjccted

劉‖税肌5α∞餌αAMIめ

鷲聯liF二鷺∫猫帯轟.職爾概鷲讐
°
111惇露rrCtttH剛

ls rcccivcd、 (〕 0111lnittcc dccidcd tO
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rc.jcct thc casc with dircction to pay thc applicablc duty with intercst lor IIODC.
IiA conccrnccl to takc lir(hcr ncccssary action subjcctto compliancc ol-other usual conditions.

(laseNo.:9/3/84-ALC3/2018 PartyNamc:SARn'l' Mcct No/Datc:8/84-

AI´(13/2018

Status:
DeferrcdINDUSFRH〕 SIン IMITItD

HQ IlilC

:01/84/050/00023/Aヽ 419/

19072018

1RI´ /ヽ ドilc                      I´ icヽ ()/1)atc:0210208316   1)cn31・ I)atc:

:02/24/040/00005/ノ |ヽヽ419/ 06042018 16082018

l)ccision : Committcc considcrcd thc case as pcr agcnda alongwith other rclcvant papcrs has bccn

askc<i to lurnish CAI) for thc cxport product and samc is not rcccived till datc. Accordingly,
Cornmittcc dccidcd 1o scnd a rcrnindcr to firm.'l'hc casc stands defcrrcd for rc-listing on 16.08.2018.

Casc No.:10/3/84-AI′ C3/2018

HQ「 ilC
:O1/84/050/00024//ヽ 4ヽ19/

HQ IrilC

Palty Nalllc:ORHtNT CRAF′ F

I′ IMH｀ 1〕 1)

Itl′Al'Hc
:05/24/040/00010/ノ Mヽ19/

Mcct No/Datc:8/84-

Al′ C3/2018
19072018

1′ic No/1)atc:0510406084

10.04.2018

Quantity
A1lowcd

(in SQM)

Approvcd

I)ccision : Committcc considcrcd thc casc as pcr agcnda alongwith other relcvant papcrs and hcard

Shri A.K. Jain appcarcd bclbrc thc Norrns Committcc and aftcr duc dcliberation decidcd to ratify thc

nonns for thc abovc advancc authorization as applicd for. GSM should match in import and cxport.

[{A conccrnccl may takc ncccssary action subjcct 1o compliancc of othcr usual conditions.

(lasc No.:2/3/84-At,(13/2018 Party Narrrc:SI IYn Mn LI McctTヾ o/1)atc:8/84- Approvcd
l〕XPOItl. AIンC3/2018

19.072018

1ンic No/1)atc:0410164206

13.04.2018:01/84/050/00016//ヽ N/419/      :04/24/040/00002/AM19/

I)ccision : Committcc considcrcd tlrc casc as per agenda alongwith other relevant papers and

為 .ExpoH hcm Nama器 驚 Rcr⇒ ミ:.ImpOrt hcm Namc

1000/O Polycstcr plcatcd Satin

lrabric(〕 Sン1-135(〕 SM(1/―

5%)width 150 cnl

1000/O Polyestcr plcatcd Satin

lrab面cGSM― 135 GSM(1/―

15%)width 150 cm

1000/O Polycstcr plcatcd Satin

3 「 abric GSM-135(〕 SM(1/―
50/0)width 162 cnl

Pouches madc out ol'
100% Polycstcr
plcatcd Satin Fabric 

1g3000.000
Sizc 15 cm x 23 cm
-GSM-13s (lSM( i/-
5%) width 150 cm

Pouclrcs rnadc out of
100% Polycstcr
plcatcd Satin l;abric
Sizc 15 cm x 28.5 229800.000
CM

-GSM-i 3s (lSM( i/-
5%) width 150 cm

l)ouchcs madc out of
100% Polycstcr 303000.000
plcatcd Satin lrabric

As applicd

レ



Sit.c2l cm x 33.-5

clI
-GSM_ l3s GSM( , /_

5%) width 162 cm

l)ouchcs madc out ol-
100% Polycstcr
plcatcd satin lrabric

4   Size 25 cm x 38.5    79800.Ooo

c nl

―(〕 SM_135(〕 SM(./
50/。 )width 150 cnl

Palty Nanlc:sHYAMAIッ
I

I'XP()RT,

Case No.:3/4/84-AIフC3/2018 Party Namc:CoNCI〕
P′F

(lI′ o′H HNG

RI′A「 ilc

1000/。 1)()lycstcl・ plcatc(l Satin

4  
「 abric(〕 sン1_135(〕 S,vl(./
5%)width 150 cnl

100% Polycsrcr

3MM Polycsrcr Cord
100% Polyestcr

GSM should rnatch in intport and cxport.
I{A conccrncd may takc ncccssary aclion subjcct 1o compliancc ol'otlrcr r-rsual cordilior.rs.

Casc No.:33/3/84-AIッ C3/2018

3Mヽ41》01ycstcr(〕 ord
1000/。 POlycstcr

3MM lblycsrcr Cord
100% Polycstcr

3MM Polycstcr CorcJ

As applicd with
accoLrrrtability

i\pprovctl

Status:
I)et'e rrctl

McctTヽ 0/1)atc:8/84-

Al′C3/2018
19.072018

1ッ ic.No/Datc:0410164207

1304.2018

Mcctl、 0/1)atc:8/84-

AIンc3/2018
19.072018

1ンiC NO/1)atc:o510406126
HQ Irilc

HQ「 ilc
RI′ AI'ilc

101/84/050/00o47//ヽ M19/ :04/24/040/Oooo3//ヽ 4ヽ19/

Decision : comrnittcc considcred tlrc casc as pcr agcrrcia arongrvith othcr rclcvant papcrs anriclccidcd to ratify thc norms filrthc above advancc authorizalion as urcicr:

LL. l:*pn.t Itcm Name Quantity sl. r--'1.r 1\arrtu 
1in xrm'uc.s; l''". lmp,rt Itcm \amc' fii:T:I''

28 Pouchcs madc ou1 of'
100% I'olycster plcatcd 100% irolycslcr plcarccl, Satin liabricI l).'rs #'* ,, .,,_ r 87s0 000 :$il];1?',!rr, . t_5%) As appriccl
(ISM_I35 (jSM( i/_5%) rvidrh t50 cnrrvidth 150 cm

2 ]M\4 l)olycsrcr (.orcl As applictl rvirlr- lU)% I,OLytrS.l.trli accor_rnrabililv

(lSM shoLrld match in import and export.
I{A conccrned may take ncccssary action subjcct to compliancc olothcr.usLral conclitions.
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:O1/84/050/00055/ノ |`｀419/        :05/23/040/00018/ノ Mヽ19/ 16042018 02082018

l)ecision : Comnritlcc considcrcd thc casc as pcr agcnda alongwith othcr rclcvarrt papcrs and

dccidcd to rcjcct thc casc. horvcvcr. in thc mcantimc rcply of thc llrm has bccn reccivcd and samc is

bcing placcd bcfbrc thc\orms Cornrnittcc lor considcration o['thc casc.'l'hc case stands dcfcrrcd fbr
rc-listing on 02.Oti.201 tl.

Casc No.:7/4/84-AIフ C3/2018    1)allyヽ anlc:I'ASH10N
ACCItSSORH,S

Casc No.:10/6/84-AIJC3/2018  Partyヽ amc:CAMPARI
IうXPORIS PVTI′TD

N4cct〕 oヾ/1)atc:8/84-        Status:

AIンC3/2018          Defcrrcd
1907.2018

Party Namc:SIVSHRI〕 It

MI〕 DI′「
´
I｀ I〕X(INDIA)PRIVATI〕

I´ IN41TItD,

9

Ⅳlcct No/1)atc:8/84‐

AIンC3/2018
19.072018

Mcct No/1)atc:8/84-

AlンC3/2018
19.072018

Status:
I)eferrcd

HQl'Hc                 RI´AI'ilc                I′ ic No/1)atc:0510406232  DcFcr Datc:

30 :01/84/050/00059//ヽ 4ヽ19/        :05/23/040/00023/Aヽ 419/       25042018               02.08.2018

1)ccision :(3ollllllittcc considcrcd thc casc as pcr agcnda along、 vith othcr rclcvant papcrs and hcard

Shri /ヽ .K. 」aill,(〕 cllcral ンlanagcr(〕 onlnlcrcial appcarcd bcforc thc Norms ComΠ littcc for pcrsonal

hcaril13   Collllnittcc askcd thc rcprcscntativc to bring thc samplc of thc cxport product for、vorking

otit thcヽvastagc 
′
I｀hc casc stands dcibrrcd for rc―listing on 02.08.2018.

(〕asc No.:8/4/84-AIッ (13/2018    Parivヽ anlc:I II(〕 II |ヽ4cct No/1)atc:8/84- Status:
I)cfc rredPltRIrORMANCIt TI〕 XTll´ IうS  AIンC3/2018

PRIVAI｀ 1〕 Iン IM ITI〕 I)       19.072018

IIQ lrilc I{l.A Iiilc l-ic.No/Date:0510406235 Dcfer Datc:
il :01/84/050/00060/AM l9/ :0512310401000291/\Mlgl 26.04.2018 16.08.201 8

Decision : Committcc considcrcd thc casc as pcr agcnda alongwith other relevant papers and notcd

application of thc lirrn lras bccn lorwardcd to DIPP for commcnts. Accordingly, Commiltce dccidcd to
dclcr thc casc and arvait thcir cornmcnts. 'l'hc casc stands dcferred for rc-listing on 16.08.201 8.

(rasc N。 .:10/4/84-AI′ C3/2018  Partyヽamc:OPI〕 RA GIン OBAl´  Mcct No/1)atc:8/84-     Status:
PRIVATI〕 lン IM ITI〕 D       ALC3/2018         Dcfcrrcd

19.07.2018

HQ「Hc                 RI´ Al'ilc                lン ic No/1)atc:0510406262  Dcfcr Datc:

32 :01/84/050/00062//ヽ Nl1 9/        :05/24/040/00051/ノ Mヽ19/       27.04.2018               16.08.2018

1)ccision :(3ollllη ittCc considcrcd thc casc as pcr agcnda alongwitlη  othcr rclcvant papcrs and notcd

that Arlll has bccn askcd to sublllit ccl■ ain information vidc cmail datcd 16.07.20 1 8 for cxa11lination of

thc casc and samc is not i・ cccivcd till datc. ノヽCCOrdingly,(3olninittcc dccidcd to scnd a rclnindcr to

Arill.・ I｀hc casc stands dcibrrcd ibr rc― listing on 16.08.2018.

HQ IrilC               RI′A Ifilc              Iン iC●NO/1)atc:0510406392  Dcfcr Datc:

33 :01/84/050/00090//ヽ Nl1 9/        :05/23/040/00057/ノ Mヽ19/       0905.2018               16.082018

1)ccision i Colllnlittcc considcrcd thc casc as pcr agcnda along、 vith othcr rclcvant papcrs had bccn

askcd to furnish C/ヽ 1),Stylcヽ o.,skctch and mcasurcmcnt chart ofthc cxport product and samc is not

rcccivcd tin datc. /、 ccordin31y,(〕olnillittcc dccidcd to scnd a rclllindcr to Arm. 
´
Fhc casc stands

dctrrcd for rc― listin3 0n 1 6.08.2018

(〕asc No.:9/6/84-/ヽ 1,(:3/2018

31
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Status:
I)eferrctl
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HQ Irile               RIンA Irile              l´ ic No/1)atc:3210078487  Dcibr Datc:
:01/84/050/Ooo89//ヽ M19/       :32/24/040/Oooo6//ヽ M19/        11 052018               1608.2018

蠅 淵 II菫質
臆鵠 器碕 辮鷺電濯淵器棚 濯ば

16.08.2018.                   t°
SCnd a rclllindcr tO Arm ・

I｀hc casc stands dcibrrcd ibr rc_‖
stin3(〕 n

Case No.:11/6/84-AI」 C3/2018   Party Namc:GIッ OBAIン MODI〕   Mcct No/1)atc:8/84-
AND ACCESSoRHCs PvT    AI´C3/2018
11ンTD 19.072018

(〕asc No.:17/6/84-AIソ
(〕3/2018   Party Nanlc:(〕

I′ ()I〕 Alレ i｀4()I)1:    、4cctヽ 0/1)atc:8184-
AND AC(,Iう ss()RHtS PvT    AI´

(｀ 3/2018
1´

′

II) 19072018

Stalus:
I)cl'crr.cd

IiQ Irile RLA lrilc

,, ,1,)r.o1r, 
,/o,,oet /AMts/ :osrztioioroooTs/A^tet ii:r|:lJ]t"'' 

s104064s6 
Ir.:i.J fffi,Decision : committcc considcrcd thc casc as pcr agcnda alongwilh othcr rclcvant papcrs and nolcrjthat firm has becn allowed pcrsonal hearing-io fF;J*.qucsrcd ro appcar alongwith cAl) andsamplc cxpoft product vidc cmail datcd ls.ol.zols. trow"r",1, no rcsponsc rcccivcd lrom thc finn.Accordingly' committec dccided to scnd a rcminder to fin, Ibr pcrsonal hcaring. -l.hc 
casc standsdcl'crred for rc-listing on 16.0g.201g.

Casc No.:16/6/84-ALC3/2018  1aA'Namc:NANDAN DICNIM Mcct No/Datc:8/84-     status:

I´ IMI′ I｀ I]I)
AI′(,3/2018          Deね

rl・cd
1907.2018

36器脚:5υ 00o9αAM19  鷺たガ::OЮ003yAMlシ  糧富囲lα 0810142595 を搬辮:

哺饉iriFl轄鷲職∫胎|∫111

Stal us:
I)c fc rrcrl

IIQ l.'ile RLA Irilc

u '.?t'r:,:t0/0oos7/AMts/ :osrzsioioroo06o/A^tst lii;|."iJ]T''', 
s10406482 

it['J lfi;I)ccision : committcc considcrcd the casc as pcr agenda arongwith othcr rcrcvant papcrs ancr norcdthat firm had bcen allowed pcrsonal hearing una ,"q"r"rt.Jin't .ing cAI), skctch, mcasurcmcnt chaflof the cxport product vidc cmail datc t6.ol.20rs,'howcv";. ," rcsponsc rcccivcd lrorn thc ljrrn.Accordingly' committee dccided to scnd a rcminicr t" 
-r:", 

lbr pcrsonal hcaring. .l.hc 
casc stanclsdcfcrrcd lor re-lisring on 16.0g.201 g.

C-ase No':13/6/84-Al'c3/2018 Party Namc:PIiARL AppARIil.S Mcet No/t)arc:g/84- status:Al.C3/2018 1)cfcrred
19.07.2018

I IQ Irile nle i,ite
33 :0r/84/050/000s3/AMts/ ,osiqioioroo083/^Mre/ iiio!yj]t",,sto4o64e2 irr:fllfi;I)ecision : Committcc considered thc ca

rhat nrm had bcen arrowed pc.sonain;"nl!'l,ir"Tf;:.1i"ii:T,Hr.?il,I:i:.,Ii:ifffi:;:l,i,i,Ti
olthe expoft product and same is not receivea tirr aaic. n..urairgry, conrmitlcc dccidcd to scrrd arcminderto firm for personal hearing.'l't'r" 

"ur" 
stands delcrrcd lor rc-listing on 16.0g.20 lg.

い 10



Case No.:12l6/8,t- Parly Namc:SLJRII SAIrll'l'Y Mcet No/l)ate:8/84- Status:
ALC3/2018 INDIA PV'l'I.'fD Al.C3l20l8 Deferred

1 9.07.20 t 8

IIQ lrilc Itl.A lrilc l,ic.No/Datc:3 4lOO44l54 Defer Datc:

39 :01/84/050/00092lAMlgl :3412410401000621AM191 18.05.2018 16.08.2018

I)ccision : Cornmittcc considclcd thc case as pcr agcnda alongwith othcr rclevant papcrs and

notcd application ol'thc finn has bccn florwarded to DIPP for comments. Accordingly, Committcc
decidcd 1o dcl'cr thc casc and await thcir comments. 'l'he casc stands deferred for re-listing on
l 6.08.20 r 8.

C'asc No.:4/6/84-ALC3/2018 Party Narnc:Wl'lAR WIil.l. Meet No/Datc:8/84-Al.C3l20l8 Approved
tNI)tA I'V',t'. t.]'D.. 19.07.2018

I lQ lrilc Rl-A Filc l-ic.No/l)ate:0510406552
:0l/84/050i00084/n M I 9,/ :0512410401001 0l/AM l91 22.05.2018

I)ccision : Committcc considcrcd thc casc as pcr agenda alongwith othcr rclevant papers and hcard

thc rcprcscntative ol thc firm appcarcd on behalf of the firm and dccidcd to ratify thc norms for thc
abovc advance authorization as appliccl lor in respect of lollowing expofl product:

Sl. QuantitY in
No. Export Itcm Name

Iln liills (]n I{MI:N'I'(JACKIiI') { made from 100% Polycstcr Knittcd
I Irur lrabric, CSM 390 i l- l0% (lmported), with 100% Cotton Knitted 565.00040 Lining) Stylc No: tlCSKl]- 1269

ilnllllls (;n I{MI'lN'I.(JACKlil') { made from 100% Polycstcr Knittcd
2 |ur lrabric. CSM 390 ; l- l0% (lmportcd) with 100% Cotton Knittcd 4632.000

Lining) Stylc no.: 2220203941

IlAllllls (lAI{MIIN'I'(JnCKIl'l') { madc from 100% Polycstcr Knittcd
3 lrur lrabric. (iSM 390 1 l- l0% (lmportcd) 3292.000

with 100% Cotton Knittcd l.ining) Stylc no.: 2220203938

GII{l.S JACKIi'l' { rnadc liom 100% Polycster Knittcd Fur lrabric, GSM :
4 390 | l- 10o/o (lmportcd) with I 00% Cotton Knitted Lining) Stylc No: 3035.000

rxlsKll-1269
(lSM should rnatch in irnport and export.
llA conccrncd may takc ncccssary action subjcct to compliance of othcr usual conditions.

(-'asc No.:5/6/84-ALC3/20ltt Party Nanrc:WIIAR WULL Meet No/Date:8184-Al.C3l20l8 Approved
INr)tA PV't'. L]'D., 19.07.2018

t IQ l:ilc Rl.A lrilc Lic.No/l)atc:0510406554
:01/84/050/00085/n M I 9/ :051241040100103/AM l9i 22.05.2018

{l
I)ccision : Committcc considcrcd thc case as pcr agenda alongwith other rclcvant papcrs and hcard

thc rcprcsentative of thc firm appcarcd on behalfof the firm and dccided to ratify thc norms for thc

abovc advance authoriz.ation as applicd fbr. GSM should match in import and export.
I{A concerncd may takc ncccssary action subjcct to compliancc of othcr usual conditions.

Case No.:6/6/84-ALC3/2018 Parly Nanrc:ORlllN't CRn Fl' Mcet No/l)atc:8/84- Approved
Al´C3/2018
19072018

42
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HQ IrilC

:01/84/050/00086/AM19/

HQ IPilc

43 :01/84/050/00098//ヽ M19/

RIンA Filc

:05/24/040/00094/7ヽ N419/

RIン A Irilc

:02/24/040/00029/ノ Nヽ/119/

RI′ A Irilc

:04/24/040/00o45//ヽ 4ヽ19/

RI′A「 ilc
:06/24/040/000o9/AM19/

RIン A Irilc

:06/24/040/00olo/Aヽ 419/

Party Namc:SHANKAR
PACKAGINGSI´ Iヽ41TI〕 D

I′ ic.NO/1)atc:0510406555

22052018

Status:
I)eferrcd

Iン iC No/1)atc:o210208441   1)cibr I)atc:

22052018               16082018

Slatus:
I)cl'errcd

Iッ ic.No/1)atc:o410164353   1)cfcr I)atc:

2205.2018               16082018

1´ ic.No/1)atc:o610038888

2205.2018

R:嘲限ふ鶴観サli∫癬器1‰IT品 :『計譜Ъ常
l罵in胤
冒寛]為w鳥無1よFM:

abovc advancc authorizatiOn as applicd fOr.(〕 SM shOuld illatch ill illlpon and cxpOrt.
R4cOncCr,cd may takc ncccssary actiOn subicct to compliancc OfOthcr usual conditions.

Case No.:18/6/84-Al,c3l20l8 party Name:licol.tNIt llxlM Mcet Noit)arc:8iti4-
PRIVN'I'I] I,IMI'fI]D NI,C3/20I8

19.07.201 8

agcnda al()ng、vith Othcr rclcvant papcrs and llotcd

ongwith salllplc cxpon pl・ OdLICt and hO、 vcvcl・、 n0

躙 ∫::育
d Ю SCnd a ronindcrゎ AHη brpQ、釧 al

Case No.:19/6184-Ar,c3/201g party Name:FLORITNCII sl IOIi Mect No/r)atc:tiig4_
COMPNNY PVl' LlD N I,C]3/20I8

19.07.2018

“18脚:5υ∞"ッ
AM W

HQ「 1lc

45 :01/84/050/001o3/AM19/

“19謝:5υ∞Ю
yAMツ

Casc No.:25/6/84‐ AI′C3/2018  1)arty Namc:KANPUR
PIンASTIPACK I´′

I｀D

粘蹴:f∫羅鴫鷲lrl謝暉轟::∬L篤部T∬λl:li11:∬暑l』す1蝋鷺躍:網脚i:
dcfcr the case and await thcir cOlllmentS.′

I｀hc casc stands dcibrl・ cd%r rc― listin3 011 1 6 08.2018.

Ctasc Nα 2ンα8牛ALC32釧 8 Pany Namα &K■XPous 
陶 ;り出

江αν8佃 ッcン2創 8 AppЮvcd

勲硼熙III桑  i端∬郡Ⅷ靱compliancc 01｀ Othcrし lstlal conditions

獅出:f。柵軍驚基糧1電機肌電Ittf錮]l常鴇環鷺11∬鳳器鷲網淵電dctr thc casc and await thcir c01η rnents.′ I｀hc casc stands dcibl‐ rcd fol・ rc― listin3 0n 1 6.08.2018.

I´ ic No/1)atc:o610o38889     1)cfbr I)atcl

22.05.2018                  16082018

Mcct No/Datc:8/84-

AI´C3/2018
19072018

Mcct Tヾo/1)atc:8/84-

AIン C3/2018
1907.2018

Status:
I)cfc rred

Stat us:
I)eferred

Casc No.:36/8/84-AI′ C3/2018

い 12



HQI'HC                 ItIッ A Irilc                Iン ic.No/1)atc:3410044180  Dcfcr Datc:
:O1/84/050/00153/ノ |ヽヽ419/        :34/24/040/00031//ヽ M19/       25052018               16.08.2018

1)ccision :(〕 o1lllnittcc considCrcd thc casc as pcr agenda along、 vith othcr rcicvant papcrs and notcd

application ofthc ttrlll 1las bccn lol・ wardcd to I)IPP for colllmCntS./ヽ ccordingly,Colninittcc dccidcd to

dcibrthc casc and a、 vait thcir collll■cnts.′ 1｀hc casc stands dcfcrrcd for rc― listing on 1 6.08.2018.

(〕 ascヽo.:26/8/84-AI′('3/2018   Paliv Nanlc:「 ABIうXPO

48器謝:590014ν AM lシ  畦尤:λiυ00097AMl%  ;::ど出1°0510406639 鬱駐.器:
I)ccision :(〕 ollllllittcc considcrcd thc casc as pcr agcnda along、 vith othcr rclcvant papcrs  and

dccidcd to a‖ o、v thc pcrsonal hcaring  to「lrm with rcqucst to bring thc cxport product.´ I｀hc casc

stands dcfcrrcd ibl・ rc― listin3 0n 1 6.08.2018.

Casc No.:17/8/84-Al′ C3/2018  Party Namc:RICHA&CO    Mcct No/1)atc:8/84-
Al′C3/2018

19.07.2018

Approved

HQ「 ilc                RI´ A rilc               Iン ic No/1)atc:0510406669
:01/84/050/00134/ノ Mヽ19/       :05/24/040/00123/AⅣ l19/       29.05.2018

1)ccision :(〕 ol■linittcc conSidCrcd thc casc as pcr agenda alongwit1l othcr rclcvant papcrs and  hcard

thc rcprcscntativc o「 thc irm appcarcd on bchalf ofthc Arm and dccidcd to ratitt thc nOrms For thc

abovc advancc atlthori/ation as applicd ibr as pcr CAI)for thc follo、 ving cxport product:

I,.rport ltcm Name Quantity in
Numbcrs

1性駕ネ′R野 :λぶ金:そ〕闘発‐1棚器[ξ籍よ
l選
ぶ機
NTED 
“
&∞0

2繊ξド、呂サ:瀧准電t研ちl静1)1ダξ:じll鷺.1:`ま舎∬霊
RNTED 2570000

(〕 Sルl should match in illlport and cxpol■ .

RA conccrncd may takc ncccssary action subiCCttO compliancc ofothcr usual condidons

ＳＩ
．
Ｎ。

９４

(lasc No.:1/6/84-AI′ ('3/2018

51

11Q l'ilC

iO1/84/050'()0081′ ′ヽ 4ヽ1()|

9

Palty Namc:AYM SYNTEX
I′

′
1｀ 1)

RI′ A「 ilc

:03/94/040/00169/AM19/

Ⅳlcct No/1)atc:8/84-

Al´C3/2018

19.072018

Mcct No/1)atc:8/84‐

Al′C3/2018
19.07.2018

1′ ic.No/1)atc:0310821378

01062018

Status:
I)efc rrcd

Status:
I)efcrrctl

Casc No.:16/8/84-AI′ C3/2018  Party Nalllc:PANORAMA    Mcct No/1)atc:8/84‐
ItXPORTS P I′ TD          AIン C3/2018

19.072018

50 HQ「ilC                RI´ AF‖ c               Iン iC No/1)atc:0510406710  Dcfcr Datc:
:01/84/050/00133/ノ ヽヽ419/       :05/24/040/00132/ノ Mヽ19/       31 052018              02.08.2018

1)ccision:(〕 onllllittcc considcrcd thc casc as pcr agcnda alongwith othcr rclcvant papcrs and dccidcd

to dcfcr thc casc.´ I｀hc casc stands dcibrrcd for rc― listing on 02.08.2018.

Approvcd

13
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Sl.

No.

l.

HQ「 ilc

55 :01/84/050/oo132/AM19/

"19脚:5α側″AM 9
RIン A Irilc

:06/24/040/Oool1//、 4ヽ19/

RIッ A Irilc

:10/24/040/00o12/ノ M`19/

RI′A「 ilc
105/23/040/00113/AM19/

Mcct No/1)atc:8/84-

AI′ C3/2018
1907.2018

1ンiC NO/1)atc:o610o38899

0406.2018

I′ ic No/1)atc:lo10o59959

04062018

Quantiけ
a110wcd(in Kg)

472500.Oo

4500.Ooo

9000.Ooo

Approved

Approvctl

Approvcd

Decision : committcc considcrcd thc case as pcr agcnda alongwith othcr rclcvant papcrs arrtldccided to ratify the norms for thc abovc advancc authorization as undcr :

Exportltcm Namc      Quantity  sI. Import ltcnl

(in Kg)  、0.

ttl°

n BCr Dycd CaЫ cIた江 45600o o00 1 、ylon Chips
2   Spill「 inish()il

3   lヽastcr 13atch

RA cOnccrncd to takc funher neccssary ac」
On suttcCt to colη pliancc OfOthcr usual cOnditiOns.

(lasc No.:2/8/84-AI,C3/2018  1)ally Nanlc:KA13ADI      Mcct N。
/1)atci8/81       status:

SHANKARSA&co      AI′
(｀3/2018           1)cfbl・

1・ c(1

190720!8
HQ Irilc              ltI′ A「 ilc
:Ol慇 4Ю 5υoollシ AMIツ   :072″ 04αOoo51晨 Miシ   ll哺 I11lC0710113383 ぉ 糖 鮪 lξ

:寵だll:風『11『認讐緊1鳳簡T慧i計i寛継w労 l響
釘dCVa.paptts md dcddcd

(fasc No.:5/8/84-AIJC3/2018 Pally Nanlc:THRI:Al)S(INDIA)

I′ IMH｀1:D

Dccision:cOmmittec cOnsidcrcd tllc casc tt pcr agcllda JOniwith」

‖|∫ЪttL∫電 1、 1明iS ttd
dccided tO ratify thc norms fOrthe abOvc ldVance autho面

zatiOn as al
RA concerncd may take neccssary actiOn suttCCt to compliancc 0110thcr usual conditiOns

(lasc NO.:23/8/84-/ヽ
Iン (〕3/2018

HQ Irilc

鸞雑l姿1鶉むcTs苺ま、FCν
鉾

54

織 if懸驚選l辮鱗曲』淵ふ螂島計…
m岬翻

compliancc 01'Othcr usし lal conditiOns

:01/84/050/00140/ノ ヽヽ 419/

(lasc No.:15/8/84‐ AI′ C3/2018 Palty Nannc:(〕 AURAV
INTI〕 Rヽ A F10NAI´

4ヽcct No/1)atc:8/84^

AI′ C3/2018
19.072018

1′ ic.No/1)atc:o510406738

0506.2018
Decision : Committce considered the case as
ai1a9O to ratify thc nonns lor the abovc advancc
of lollowing cxport producl :

per. agcnda alongwitlr othcr rclcvant papcrs ancl
authorizatiorr as applicci lbr as pcr Cnlj in rcspect

り :

14



SI.
No. Itxport Itcm Name.

, LAI)ll:S'l'OI'} MAI)l: OI: 100% POl.YIlSTtiR PRINTIII) KNITTFII)
' t,nrlRIC (isM r30i/- r0%. s'l'yt.ENo. 1088002

IンADH〕 S SKIRT MADI〕 Olr 970/O POl′ YESTER 3%SPANDEX DYED
2   WOVItヽ「 ABRIC CSM 951/-10%,STYLE NO.5588124,5588144,  

‐ 1910.000

5588145

(〕 Sヽ4 should illatch in illlpolt and cxpo11.

RA conccrncd may takc ncccssary acJon subicCttO Compliancc ofothcr usual c9nditiOns

Case No.:l/8/84-Al,(13/2018 Parly Namc:'l'ORAY Mect No/1)atc:8/84- Status:
DefcrrcdKU St」 MGAR ADVANCItD  AIン C3/2018

・
1｀ 1:XTH′ I〕 PRIVA'1｀ lt lン IMITl〕 D 19.07.2018

HQ IrilC

:01/84/050/001

RI′ Al'1lc Iン iC●No/1)atc:5210042663     1)crcr l)atc:

I)ecision : Committcc consiclcrcd thc casc as pcr agenda alongwith othcr relcvant papcrs and clccidcd

to dcl'cr 1hc casc. 'l'hc casc stands dcl-crrcd fbr rc-listing on 16.08.201 U.

Case No.:l.l/8/84-AL(13/2018 [)ar1y Narnc:lllcllA & CO Mect No/l)ate:8/84- Approvcd
AlッC3/2018
19.072018

Lic.No/1)atc:0510406757

06.06.2018

Quantity in
numbcrs

18//ヽ |ヽ419/      :52/24/040/00025//ヽ 4ヽ19/      0606.2018

Quantiけ in
Numbcrs

900.000

16082018

Status:

Dcfcrl・cd

Dcた r Datc:

02082018

rclevant papcrs and

I)ecisi<ln : Comrnittcc considcrccl thc casc as pcr agcnda alongwith olhcr relcvant papcrs and

dccidcd to ratify thc nornrs lbr thc abovc advancc authorization as applicd for as pcr CAD in rcspcct
ol｀ fb‖ owing cxpo■ pl・()duct:

St.  EXpOrtlt9m Namc.

. (itltl.S I)ltl:SS Mn I)lr OIj 100% POl.YF.Sl'liR PRIN'flil) WOVEN

' i;irfiic iilv e8 i/- r0%, s'r'yr.ri No. 473D04 r, or3ssiz s370'000

(iSM shoulcl match in irnpofl and cxporl.
I{A conccrncd rnay takc ncccssary action subjcct to compliancc olothcr usual conditions.

Pa(y Namc:WllAR WftLL N71cct Tヾ o/1)atc:8/84-/ヽ 1ン (「3/2018

HQ「 ilC
:O1/84/050/00131//ヽ |ヽ419/

(〕asc No.:18/8/84-

AI′ (〕3/2018

HQ「 1lC
:01/84/050/00135/ノ ｀` 419/

1)ccision : Colllnlittcc

dccidcd to dcibr thc casc.

RIン A「 ilc

:05/24/040/00144/´ Mゝ19/

INDIA l)VI｀ .1ッTD.,        19.07.2018

RIン Al'ilc                lン iC No/Datc:0510406753

:05/24/040/00143//ヽ M19/    06.06.2018

considcrcd tllc casc as pcr agcnda along、vith othcr
′
Fhc casc stands dcft・ rrcd for rc― listing on 02.08.2018.

(〕asc No.:4/8/84-AI′ (〕3/2018  Party Nanlci13Ul´ KCORP     Mcct No/1)atc:8/84‐
lNTI〕 RNAT10NAIン PRIVATIE AIッ C3/2018

HQ IrilC

:01/84/050/00121/ノ M` i9/

lン IMH｀ltD

RIン Al'ilc

:08/24/040/00020/AM19/       07.06.2018

Status:
I)cfe rrcd

19.07.2018

1ン iC●No/1)atc:0810142773     1)cfcr l)atc:

16082018

I)ccision : Commitlcc considcrcd thc casc as pcr agcnda alongwith othcr relcvant papcrs and dccidcd
to dcl-cr thc casc. '['hc casc stands dclcrrcd lor rc-listing on 16.08.201ti.

レ
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60 椰LI椰よI薄椰|∬柵
kQ. Export lt,m Namc

(lascヽ 0.:13/8/84-

AIソ (〕3/2018

HQ Irilc

1)arty Namc:RADNIK

I:XP()RTS

Iヽ I′ A Ililc

RIンA「 ile
:05/24/040/Oo161/ノ Mヽ19/

lヽ4cct Tヾ o/1)atc:8/84-ノ 1`ン(13/2018 Approvcd
19.07.2018

Lic.No/Dare:0 5 I 04067 7 B

07.06.2018

agcnda alongwith othcr
aulhorization as applicd

I´ic.NO/1)atc:o510406851

13.062018

rclcvant papcrs and
lor as pcr CAI) in

Qllantiけ in

numbcrs

3036.00o

Status:
I)cl'errcd

Status:

1)crcrrcd

I)cたrI)atc:

16082018

papcrs and dcciciccl

1 1織 Cl:電逃翼∬離鏡nn45%Pdycttcr Lacc rab百 Q GsM 80 7_
RA conccrncd may takc ncccssary actiOn suも

icct to colllpliancc OfOthcr usual c()nditi()ns

Casc No.:24/8/84-AIJC3/2018  Party Nanlc:PI:Iう
AAA IMPI〕 x. Mcct No/1)atc:8/84       status:

`ヽ

1´(13/2018                1)cfbrrc(1

19072018
61 HQ Irilc              lti′ A IoilcЮ ν8″05υ 0014ν AMIツ  :322″ o4υoooo%AMIツ   :夕甜喘lα

3創 0078517 
階騒押|:

:寵lll::逮「TIF:ぷ醤器:1:憲寓iボ慧lillilttta:w労 1量
h∝ dCm pap∝ s ttd dcddcd

1)ally lヽ anlc:、 vI]Iン (〕 ()1ヽ41う        |、4cct)ヽ ()/1)atc:8/81-         status:
I'00′ IヽvI:ARS          Al(｀ 3/2018          1)cた

1・ rc(1

19072018
6,2 I IQ lrilc Rl,A lrilc Lic.No/t)arc:( )510406777 I)cf.cr l)arc::01184105010013()tAVtgt :05t24t040t00t2gtAMtgt 07.06.20 r u 16.08.20 i ri

Decision : Commiltcc considcrcd thc casc,as pcr agcrrda along,uvirh olhcr rclcvant papcrs ancj clccirlccjto dcf'cr tlrc casc. 'r'hc casc slands dcrbrrcd ror ic-rislng on tr.,.ri.:otg.

Casc No=2Ⅳ 8/84-A LC3/2018 :籍

考ぶT8領晟:じギ|′lI) 造:お1lFiC辟
84

19072018

:01慇″05α 0014νAMl%   :0624Ю 4α00o13ハ Mlシ  風壌鰍キlα 0610o38907 1∵需卵|:
:¶だFλ:鼠 rりII賢黙嶋鷺:t蠅_葛1:l慧 l:lα

lda J釧 8輛 Jl dh鯛℃lcva■ papo、出ld dccidcd
Stin3 0n 16 08.2018

Casc No。 :20/8/84‐ ALC3/2018  1)arty Na品

`:Slヽ

良A"BI〕 ltRY   Mcct No/1)atc:8/84‐
STt」 I)Io lcXPoR´

「 S PRIVATI〕  AI′C3/2018
1ン IMH｀ItD 19.072018

I)ccision:(,0111lllittcc cOnsidcrcd thc casc as pcr agcnda al()ng、
vith()thcr rclcvaint

to dcibrthc casc ′
I｀hc casc stands dcfbrrcd it)r rc_listin3 0n 16 08 2018

65 casc No.:19/8/84-AI′ C3/2018  Pany Nanlc:ヽ vltARヽヽ/1う I′ I′     、4cct NO/1)atc:8/84-

レ
16

64 HQl'ilc
:O1/84/050/00137//ヽ 4ヽ19/



HQ「 ilC
:O1/84/050/00136//ヽ N119/

I)ccision : Contmittcc considcrcd thc casc as per agcnda alongwith olher rclcvant papcrs and dccidcd

to dcfcr thc casc. 'l'hc casc stands dc I'crrcd ['or rc-listing on 1 6.08.20 I 8.

INDIA PVT.1′ TD.,

RI′A「 ilc

:05/24/040/00163/AM19/

(lase No.:2718/84-ALC3/2018 Paflv\arnc:JnYANI'l'n

Al,C3/2018          Dcforrcd
19.0720i8

1ン iC NO/1)atc:0510406860   1)clcr l)atc:

1406.2018               16.08.2018

6611Q「 ilC
:O1/84/050/00144//ヽ 4ヽ19/

67 HQI'ilC
:O1/84/050/00138/ノ i`｀419/

68 HQ「 ilC
:01/84/050/00123//ヽ |ヽ419/

69 HQ Filc
:01/84/050/00126/Aヽ 419/

70 HQ IrilC
:O1/84/050/00147/ノ ヽヽ 419/

RIッ AI↑ Hc

:05/23/040/00131/AⅣ l19/

RI′A Filc

:05/24/040/00165/ノ Mヽ19/

RI´ A Irnc

:05/24/040/00164//ヽ M19/

RIン A Irilc

:05/24/040/00159//ヽ M19/

I′ ic.No/1)atc:0510406874   1)crcr I)atc:

15.062018               16.08.2018

4ヽcct lヽ o/1)atc:8/84-

AIン(13/2018

19072018

McctTヽ o/1)atct8/84-

Λl′C3/2018

19.072018

Mcctrヽ o/1)atc:8/84-

AIッC3/2018

19072018

l)ecision : Comnriltcc corrsidcrcd 1hc casc as pcr agenda alongwith olhcr rclevant papcrs and dccidcd

to dclcr tirc casc.'l'hc casc stands dcf'crrcd lor rc-listing on 16.08.2018.

Status:
Dcl'errcd

Stat us:

I)cferrcd

Status:
I)cfcrrcd

(〕asc No.:21/8/84-Al′ (j3/2018   Panyヽ anlc:P()OJ A

INTI,Itヽ ATK)NAIン

I´ ic No/1)atc:0510406893   1)cfcr I)atc:

18.062018               16082018

Decision : Comrrittcc considcred thc casc as per agcnda alongwith othcr relevant papers and dccided

to dcler thc casc. 'l'hc casc stands delbrrcd for re-listing on 16.08.2018.

(lase No.:6/8/tl4-AL(13/201tt [)ar1v Narne:l{l(]l In & CO

l)ecision : Commiltcc considcrcd thc casc as pcr agenda alongwith othcr relevant papcrs and dccidcd
to dcl-cr thc casc. 'l'hc casc stands dcf'crrcd lor rc-listing on 16.08.201 8.

18.062018

Casc No.:9/8/84-Al,C3/2018   Palty Namc:ROl′ I]X110SIERY  Mcct No/1)atc:8/84-

PVTI′TD              AI′ C3/2018
19.07.2018

1´ icヽ o/1)atc:0510406896   1)cibr l)atc:

16.082018

Status:
I)efcrred

l´ ic.No/1)atc:0510406900   1)cfcr l)atc:

18062018 16.08.2018

AI′C3/2018
19072018

Decision : Cornmittcc considcrcd thc casc as pcr agcnda alongwith other relevant papcrs and dccidcd
to dcl-cr thc casc. 'l'hc casc stands dclbrrcd fbr rc-listing on 16.08.201ti.

Casc No.:30/tl/{t{-AL(ll/20ltt Par1y Nanrc:PRli'l'IN'l.llRPRlil' Mcct \o/l)atc:8/84- Status:
[)cfcrredCIン 0′ I｀ HING PRIVA′ I｀ I〕

Iン IMI′ I｀ 1〕 1)

RI´A「 ilc

:07/24/040/00067/ノ Mヽ19/
1ッ ic No/1)atc:0710113451   1)crcr I)atc:

19062018 1608.2018

Dccision : Cornrnittcc considcrcd thc casc as pcr agcnda alongwith othcr relevant papcrs and dccidcd
to dcfcr thc casc. '['hc casc stands dcf'crrcd for rc-listing on 16.08.201 8.

し 17 レ



(〕asc No.:34/8/84¨ AI′ C3/2018   Party NamciCO′ IVF()Nヽv()RI.1) 、4cctヽ0/1)atc:8,84-       status:
AI′(13/20!8          1)cた

:.1・ cd
19072018

71 HQI'ilc               RI´ A「 ilc
I′ icヽ 0/1)atci()710113466   1)cibr I)atc:

:O1/84/050/00151//、
|ヽ419/       :07/24/040/00o65//ヽ 4ヽ19/       21 062018               16082018

:寵選:λ ::遼『11『:黒嶋窯:t:憲寓lボ慧i計ittfttw鮒 l慰
hCHdCVa.papos att dcddcd

19072018
HQ Ifilc              RI′

AI↑ ilc l icヽ 0/1)〔 ltc:()310821856  Dclbr I)そ lici:O1/84/050/00154//ヽ 4ヽ19/       :03/94/040/00240//ヽ 4ヽ19/       21()62018               16082018

:寵選ll:=TttIF:黒T鳥:t緊1.寓電i慧l:ilttf猪 l;群11響
mdCVa.papos and dccidcd

(〕asc NO.:37/8/84-AI′ C3/2018 Pany Namc:HINI)usFAN
APPARI〕 Iッ INDUS.「 RH:S

(〕asc NO.:12/8/84-AIッ C3/2018  Paltyヽ alllc:ヽvI:AR WIう I′ I´
INDIA PVT I′ ′ID,

レIcct No/1)atc:8/84-

AI′C3/2018

4ヽcct No/1)atc:8/84-

AI′C3/2018
19.072018

Stal us:
I)efcrrcd

Status:
I)cl'c rrcrl

Status:
Deferred

Stalus:
Del'e rrcd

Casc No.:28/8/84-ALC3/2018  Party Namc:KKP SPINNIN(〕
  Mcct、 0/1)alc:8/84-

MH´ I´s PRIVATI〕 1ン Iヽ41TI〕 D   AI′ (,3/2018
19072018

7t IIQ l:ilc Rl.A lrilc . - - l.ic.\o/l)are :-il t007g-i.t1t I)clcr l)arc::01i84/050/00145tAMr9r :3212410401000 r4ln N,r r91 2(r.0(r.20 r tt r6.0s.20 r 8
Decisitln : commitlcc cotlsiclcrcd thc casc^as pcr agcncla alongwith othcr rclcvant papors ancl clcciclctlto dcf-cr rhc casc. 'r'hc casc srands dc|crrcd lor ic-lising nn to.ris.z0 ts.

(〕asc N().:10/8/84-AL(33/2018  Pally Nanlc:ヽ VI:ARヽ VIう 1′ 1.
INI)IA PVTJ´ II)、

74

75 HQ「 ilC
:01/84/050/00129//ヽ 4ヽ19/

RI´A「 ilc
:05/24/040/Oo177/ノ Mヽ19/

I´ ic.No/1)atc:o510406972   1)cfcr I)atc:

26.062018               16082018

:驚だll:=『:lIF:黒嶋」∬:t鳳葛T慧i:littfttwll甘 httdCVa.papos and dcddcd

Casc NO.:8/8/84-AI′C3/2018   Pany Namc:PANORAMA     
、4cct＼ 0/1)at c:8,84-     status:

I〕XP()RTS PI′ TI) ′ヽ1´ (｀ 3/2018                 1)cfcrrc(1

19072018
HQ「ilC              RI′ A Ililc

l′ icヽ 0/1)atc:()510406982   1)cfbr I)atc:
:01/84/050/00125//ヽ 4ヽ19/       :05/24/040/Oo175//ヽ 4ヽ19/       27062018               16082018

:籠だll:=rIIF:黒tF∬:tttr蹴雷l慧i:il11lf精驚遷11甘
hCr rd cva■ papO、 and dccidcd

‐
18

Decision : committce considcrcd thc casc as pcr agcnda alongwith othcr rclcvant papcrs and dccidcd1o dcfcr thc casc. 'l'he casc stands defcrred for rc_listing on tO.O8.ZO t g.

26062018

HQ「 ilC
:O1/84/050/00127/AM19/

RIン A Irilc

:05/24/040/Oo178//ヽ 4ヽ19/

IンiC.No/1)atc:o510406973   DctrI)atc:

16082018

し



77 HQ IrilC
:O1/84/050/00128//ヽ M19/

78 HQ Filc
:01/84/050/00124//ヽ 4ヽ19/

Status:
I)eferred

I′ ic No/1)atc:0510407020   1)cfc・ rI)atc:

16082018:05/24/040/00188/ノ M`19/       29062018

RI´ Al'ilc

Casc No.:11/8/84-AL(〕 3/2018  Palty Namc:PN R APPAREIンS  Mcct No/Date:8/84-
PVT I′
′ID,              AIン C3/2018

19.07.2018

RI´ A Irilc

I)ccisi<ln : Cornmittcc considcrcd tlrc casc as per agcnda alongwitlr othcr relcvant papcrs and dccidcd
to dcl-cr thc casc.'l'hc casc stands dcl'crrcd lbr rc-listing on 16.08.2018.

Casc No.:7/8/84-AI′ C3/2018   Party Namc:KI′ 1｀

′
I｀Y EXIM    Mcct No/Date:8/84-     status:

AIンC3/2018            Defcrrcd
19.07.2018

Iン ic No/1)atc:0510407037   1)cfcr I)atc:

:05/23/040/00101//ヽ M19/       02.072018 16082018

I)ccision : Conrmittce considcrcd thc casc as pcr agcnda alongwith olhcr rclcvant papcrs and dccidcd
to dcf'cr thc casc.'l'hc casc stands dcl'crrcd for rc-listing on 16.08.2018.

Minutes ofthe Manualcases considered by the Norms Committee in

Meeting No.08/84/AM‐ 19 dated 19.07.2018

('asc \o. 19

\C Vccting \o.0t3/AM- l 9 I)arcc1 I 9.07.201 tt―              ~~~~    ´ ~｀  ́ マ
        1 ・  Iヽ

′ヽ V'′ ′`
'′ =′ =′

Vヽノυ ´
=′ `ヽ

V■ lυ ′■′ 1⌒ り γ

, Ii、
〔ltiOn 01｀ sI():ヽ lbl・ c、 p01・ l prodしlct・ 1)ippcdヽ ylon inonofllalllcnt ihbl・ ics｀

, I)ccision: Cornrnittcc considcrcd thc casc as pcr agenda alongwittr orhcr rcievint papcrs and notcd thati llrnr has rcqucstcd lor llxation of SIO\ Iirr cxport product 'Dippcd Nylon ,onofilu,r"nt labrics madc
i out ol-N6A(66 monolllarrcnt varn ol322l)cnicr (0.i0mm dia to T24ljcnier (0.30mm rlia). Committec

llotcd tllat documclrts havc bccn lorrvarclcd to DII'P for commcnts and dccided to await thcir comments.'l'hc 
casc slands dcl-crrcd lor rc-lisling on 16.0ti.2018.

1鸞|#II鷺liit∬鳳:  朧藩
'11

ttcd 08.09.2017

1)ccision :(〕 Omnlittcc cOnsidcrcd thc casc as pcr agcnda alongwith Othcr rclcvant papcrs and a‖ owcd
pcrsonal hcaring to llrnl lbr 05.07.2018 1o dircctiOn thc flrm tO bring samplc cxport product and

cxplanation O「  wastagc ol｀  cach sta3c alongwith (〕 /ヽ 1). 
′
Fhc casc stands dcた rrcd br rc― listing On

16082018

28.10.2015 and Aノ 1ヽヽ o.0510399251 datcd 27.06.2016.

I)ccision : Contnrittcc considcrcd 1hc casc as lier agcnaaifong*itl, othcr rclevant papcrs and hcarcl r5c
rcpre-scrltativc ol- tltc lirnr appcarcd bclbrc thc Committcc. Itcprcscntalivc of thc firrn acccptctl thc
tnislakc ol' non Incntiott of thc Stylc \o. on shipping bills, howcvcr, hc produccd vital docurncnts likc
invoiccs having Stylc \o. cluly cndorscci by thc custom authoritics and banks. Committcc vcrificd thc
invoiccs produccd whcrcin thc Style No. havc bccn indicated and match!1g the details of the cxporl

け
ヽ、     "

Casc\o.81 I M/s Wca, Well India pvi. l.tA.Casc\o.81 I M/s Wcar Well India pvi. l.tA.
\c McctingNo.08/AM-19 t)arcd 19.07.20i8 | r,.No.0l/84/050/0ozs7opr,S.v

rrcqucsr ror condonatio, or ,o,, ,ncnrion "tsir#*f,+dri#'il1fli'13ffi*H1r03e5802 datcd



producl indicatcd
bclbrc by thc firm
ol rcdcmption.

in the Shipping tlitls.
dccidcd to condon thc

Accordingly, Committec on tnc basis of documcnts prodr.rced
non mcntion o1'Stylc numbcrs on shipping bill for thc purposc

(〕 asc lヽ 0.82

NC McctingNo.08/AM-t9

I{cqucst I'or ratincation Of adhOc

I)ccision : committcc considercd thciase as pcrigcnda along with othcr rclcvant papcrs arrcJ notccl t5atrcprcscntation datcd 11.04.2018 of thc firm has bccn relbrrJcl to DIpp fbr commcrrts. \C dccidcd roawait their cqmlnglll and defer thc casc. 'l'h9 gase stands dclcrrcd lbr rc-listirrg on I 6.0g.201 8.

23052017

(〕 asc lヽ 0.83

NC Mcclng No.08/AM-19 Datcd l面デ2o18
RIンA Irilc:05/23/040/00428/Aヽ417/

[{cclucsr lbr ratincajon Of adh()c ttFふ ζヽ「 i酪 Advancc Ar-rthorisarion \o. 0510440079g datccl

DcdJOn:COmmhtcc cOnddcrcd iH藁 懸br面
「
圧35高 a西■on3輌 11。thcr rclcvant papcrs and  dccidcd

to moditt thC nOrms fOr thc abovc advancc authOHzatiOn taking cluc froin sI()ヽ
G-33 and inibrmati1011

providcd by thc rlrm as pcrI)II)I)comrncnts vidc thcir lr.No.7/366/2015-′
FSヽV asしlndcr:

M/5 Alpi1lc Apparcls I)vi ltd

HQ IrilC:O1/84/05()/00121/AM17/

Export ltcm:Irabric IIand Bags(cOnSiSjng any cOmbina」 On o「 ねbHcs pancls,fabHc cOmponcnts,
Lcathcr pancls,Iン cathcr cOmponcnts,with or、vithOut shOuldcr strap and/Or handlcs)

Quantity:20,000 Numbcrs
Items

Import items as per application Itccorn rncntlctl
Itcnl l t0 3,50,51,57 Actr,ral 

' 5o%

I゛里_No.41o31,49,12● ,0,
Itcm No.39 to 48

]ヽ小 TICI聖 9豊型 ay takC ncc壁 ,Ty釜」On suttfct tO_90里 pluncc ofothcr usuJ cOndi」 Ons.

ヽハ C9,99rngttmay takc neccssaly釜 豊聾 旦uЦ cC112 99"p11lncc ofOthCr usual cOnditiOns.

Casc No 85
| … ′``′ 力` `●●“

, ■′
卜ヽ八′l t0 1 Vt. 1´ tu

ヽ(lMヽ 0.()8/84 AM 19dt.12197 3Qll_ _ _ LI::ヽ
201/8′ 1/162/0()()79/AM19/DI〕 S_V

Prior AxatiOn Of adhOc nOrms ibr cxpOrt Of  νlcns′ Frouscrヽ4adc Of 590/。 (lot10n 390/。  Polycstcr 2%)
Spβnl堅 Px91_WpY9里 FabHc(,SM_2り wLh P,4ヽり り o%SpandCX Dycd WOvcn lね b面 c GSM_254

Actual 11°/。

(lasc No. [i4 I V/S trrccisc Scarnlcss Appar.cls pvr
\( Mcctirrg \o.0tl/A\4-I9[)arctl 19.07.2018 IIQ I:ilc:0l/ti l/050/00ltI/n MI7/

r) - ._.. . RLA I ile :r).r/ll/g 10/(X) llg/n M l7l
Rcquest lor modification in thc ratified adhoi norms foi the Atlvancc Authorisarion \o. 0510440079u
datcd 14. 12.2016.
Decisiorr: Committ"" ioniiacrco thc casc as pei -gcnda ilongwith othcr rclcvant papcrs and dccidcd tomodify the norms lor thc abovc advance authorisation allowing thc rcpcat tirr ifre abovc advancc
authorisation with AA No. 0510392983 dated 23.01.2015 ratificcl in Mccting No.2llAMl6 datcc.l
08.102015 at S.No.37 as Casc No.2l9 of thc said meering.

M/S(,I′ 1、 I｀ 1:Rヽ ATI()ヽ AI′

IIQ lrilc :011841050100087/n M l8/
RI´ /ヽ 1'ilc i05/23/040/00083//ヽヤ118/

雌
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arrd 65% l)olycstcr 35% (lotton l)ycd Wovcn l;abric GSM 200('l'olcrarrcc i or lO%) (S'l YLl: \o
103337) undcr spccial advancc liccnse schcmc undcr para 4.04(a)1 F1-1, 201 .5-20.

l)ecision : M/S Shahi lrxporls Pv1. Ltd. vidc thcir lcttcraiiea OZ.OZ.20lB havc rcqucstcd lor fixation ol
norttts lbr abovc said cxport product undcr Special Advance Authorisation. Committce considercd 1hc

casc as per agcrrda along with olhcr rclcvant papcrs and went through thc dctails submitted in this casc.
As pcr CAI)/CAM and othcr dctails providcd in this case, the Committcc approved thc input oulput
norrrs as applicd for.'l'hc copy ol'thc application is forwardcd to thc conccrncd IIA for furthcr ncccssary
aclion and compliancc of-othcr usual conditions.'l'hcrc is no nccd to scnd the case to IXIF'l'(ilQ) ior
Ilratiorr thc rrorrns again.
(lSM should ntatch in imporl ancl cxporl.

(lasc \o 86 lylq qhahi t:iporrs I,vt. Ltb.
\(l M.\o.08/84 AM-19 clr.19.07.2018. I I'Nq.g!lq4trc2rcooi)tAMlg/t)tis-v
I)rior fixatiort ol'adltoc nonrs lbr cxporr ol' Mcns'itrouser Madc ol'59%tottrnigoh polycster 2%

Sparrdcx I)ycd Wovcn liabric (lSM 260 with 95Yo Nylon 5% Spandcx t)ycd Wovcn l.'abric GSM-254
and 650/o Polycstcr 35% Cottorr l)ycd Wovcn lrabric GSM 200 ('l'olcrancc r or. l0%) (Stylc No.
103159) undcr spccial advancc liccnsc schcmc undcr para4.0a(a)l lrl'p 2015-20.
I)ccision : M/S Shahi IrrporG I'ur. Ltci. viclc thcir icrrcroatco oz.oz.20l8 havc rcqucsted lor fixation ol
norms lbr abovc said cxport product unclcr Spccial Advancc Authorisation. Committce considercd thc
casc as pcr agcnda along with othcr rclcvant papcrs and wcnt through thc dctails submittcd in this casc.
As pcr Cn I)/CAM and othcr dctails providcd in this casc, thc Committcc approvcd thc input output
norms as applicd lbr.'l'hc copy of'thc application is forwardcd to thc conccrncd IIA for lurthcr ncccssary
action attd contpliancc ol-other usual corrditions.'l'lrcrc is no nced 1o scnd the case to IXiF'l'(lle) lirr
llxation thc norms again.
(lSM shoLrld match in intport and cxporl.

. (lasc \o tl7 | ,[is Shq!! t:xporrs pvr. Lrd.
\(' M.\o.Ott/ti4 AM-le dr.19.07.2018. I L',N-q.0v84il62t00081/ AMlg/Dl1s-v
I'rior Ilxation ol- adhoc nonrs lor cxport ol Mcni Ca.g-strorti Madc of 98Yo eotton 2% Spandcx
Chambray Wovcn lrabric (iSM 176 and 100% Polycstcr Nonwovcn Irusiblc Intcrlining GSM 3-5

('lolcrancc , or l0%) (Sryle \o. MA9lX401SS) under spccial advancc license scheme undcr para
4.04(a) I F'l'P 2015-20.
I)ecision: M/S Shahi I:xptlrts Pvt. I.tcl. vidc thcir lettcr datcd 01.01.2018 havc rcqucstcd lor llxation ol
Ilorrlls for abovc said c\port product r-rrrdcr Spccial Advance Authorisation. Committcc considcrcd tlrc
casc as pcr agcirda along lvith othcr rclcvant papers and wcnt through thc dctails submittcd in this casc.
As pcr CAI)/CAM anci othcr dctails providcd in this casc, thc Commitlcc approvcd thc input outpLtt
llorms as applicd for.'l'hc copy ol-thc application is forwardcd to thc coltccrncd ILA for further ncccssary
action and compliancc ol- othcr usual conditions. 'l'hcrc is no nccd to scnd thc casc to DGIII' (lle) ibr
llxation thc norms again.
(lSM should match in import and cxporl.

(lascヽ o88
N(〕 ン1ヽ o.08/84Aン 1-19 dt.19.07.2018.

IM/S Shlhil〕 Xp9rtS I)Vt l´ tl:

|∵‐ヽ091イ§4/loP/()0082/AMt?型 1■y___
Prior llxation oladhoc lronrs fbr cxport ol- Mcns Shorts Made of 9ti% Cotton 2o/oilastanc Spandcx
I)ycd Wovcn l:abric CSM 2li5 and650/o I)olycstcr35% Cotton I)ycd Wovcn GSM 135 ('l'olcrancc i or

I 0%) (Stylc No. 103652) undcr spccial acivancc licensc schcmc undcr para 4.0a(a) I I:.f P 20i 5-20.
I)ccision: MiS Shahi l:xports l)vt. I-td. vidc thcir lcttcr datcd O7.07.2)ltl havJrcqucstcd lor fixatiorr ol'
trtlrtr-Is fbr abovc saici cxport product r.urdcr Spccial Advancc Authorisation. Cornmittce considcrcd thc
casc as pcr agcnda along with othcr rclcvant papcrs and wcnt through thc dctails submittcd in this casc.
As pcr Cnl)/CAM and otltcr dctails providcd in lhis casc, thc Cornmittcc approvcci thc input outplrt
norllls as appliccl ltlr.'l'hc copy of thc application is f'orwarded to thc corrccrncd RA I'or lurthcr neccssarv

け
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:墨ハ 991聟里璽 may takc neccssary_m_lLШ cctt⊆望mメ ia19c ofOthCr usuJ cOndれ ions.

_聾幽

“

il蚊pO■sPⅥ .1■ d.

_11lN9plィ。4/16夕5068タ スM19/DliS_▼
lrls I)rcss(stylし o`.41'マ 15VilXOI Mad6。 l100%

action and cOnlpliancc 6f 6〔 hcr usual cOnditiOns lhcrc is nO nccd tO scnd thc ca、
c to I)(〕 ドI(HQ)lk)「 ‐1lxatiOn thc nOrills again.

(〕 lγ ミh9uld_p生をLin impO■ 1,d CXpo■ .

(iSM should *ut.[,n lmport and cxporl.

l?: ilil;l,'- No 08/AM,e darcc, ts 07 20t- i ;y^t;l :l;#:$rylllil,y,l!{:# r a,,, \a,,r

GSM should match in imp_o4 and cxport.

i eu..X-oqr -

i1i5:rr,8r+ryLr ? d,-Lqoz zor a -r ffi:;r;; f','iJ,iiiro,nM, e/Dr:s-vPrior fixation of aaMc- norms ior cxport or Ttdiaast<in vaac ;;, ;i''r'oirn"r'otrcsrcr-scquin
, cmbroidcrcd fabric with visiblc ground, GSM ll6 ('l'olcra,c" I n, -lo%) Stylc \o.4g 7126 I 4g712g-p, undcr spgg,lql a1|yqgg tilgllelghcme under para 

-4._O+(41 l.-t.p 201 5_20.i Decision: M/S orient crafl. Ila. ,iae tt ci. lctt", dad; i gbz.zo r s-rr"r. rcqucsrcd ror rjxation or norrrrslor abovc said cxport product undcr Spccial Advancc Authorisation. committcc considcrcd thc casc as' pcr agcnda along with other rclcvant papcrs and wcnt trr.rgr., irr" dctails submittccl in ini, casc. As pcrcAI)/cAM and othcr dctails providcd in this casc, thc cnfr,r;tt." approvcd thc input oLrtplrt norms asapplicd l'or"l'hc copy ol'the application is lorwaricd to th..,r,'.,..rn"rj I{A lor firrthcr ncccssary actio,and compliancc of other usual conditions. ll'hcrc is no nccd,u r.na thc casc to IXIF'l'(llQ) Ibr llxationthc nonns again.
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Moditlcatiorr olnorrns fbr advancc authorisation Nos. 3510035216 dt.25.08.2011, 3510044856 datcd
3 I . I 2.201 5, 35 10044798 dt. 30.09.201 5. 3510044806 dr.07.10.201 5, 35100805 dr. 07.10.201 5,
3510044832 dl.0ti.12.2015.3510044ti08 dt. 16.10.2015,3510044807 dr 12.10.2015,3510044800 d1.

30092015、 3510044801 dt 30 09 2015. 3510044858 dt.06.01.2016 and 3510044799 dt 30.09.2015

Decision : Cotnntittcc considcrcd thc agcnda alowng with rclevant and noted that firm has inlorrlcd
that NC has ratificd thc norrns lor rran-rnad fibrcd in thc ratio ol l:1.10 which is low as thcir
rcclt-tircmcnts of wastagc lbr proccssing ol wovcn garmcnts madc out of acrylic othcr man madc
fibrcs and cotton. 'l'hc casc is bcing cxamincd and stands deferrcd for rc-listing on 16.08.201 8.

,

23

V


